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The Minister of Industry (Shri
Masiubbal Shah): (a) and (b). The
mauiter 1s under active consideration of
Government, -

Handloom Weavers' Socleties 1n
Uttar Pradesh

*636. Bhri Vajpayee: Will the Minix-
ter of Com and Indastry be
pleused o state:

(a) the latest position as on the ¥lst
December, 1858, in  regard to the
amount of rebate dues to be paid to
the Handloom Weavers' Co-operative
Sovieties in Uttar Pradesh; and

(b) the steps tuken to expedite the
payments?

‘The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) The amount of arrear rebates, as
on 31st March, 1959, is reported to be
Rs. £.00,00. Infarmation for the later
period is not available,

(b) The question of sanctioning
funds for meeting the arrears upto
31st March, 1859 is presently under
consideration.
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Manufacture of Tractors

Shrimati Ila Palchoudburi:
*638. { Shri Ajit Singh Sarhadi,
[ Shri N. B. Muniswamy:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply gmiven to Staned Question
No. 139 on the 19th November, 1958
and state the progress since made in
connection with the manutacture of
agricultural tractor:?

The Minisier of Indusiry (Shri
Manubhai Shah): Besides the fum
licensed for the menufucture of 1u50
Nos. per annum of British tractors, an-
other firm had been licensed under the
Industries (D & R) Aet, 1951 for the
manufacture of 1250 Nos. of agricul-
tural rractnis per annum in the ranges
of 12 to 18 DBHP and 20 to 30 DEHP,
in collahoration with & German firm.
These two firms have since been issu-
ed with import licences during the
current period for capital goods as
well as components and raw materials.
The firms are expected to go into pro-
duction by the middle of this year,
In addition to this, with a view to
eonsider establishing additional capa-
city in the field, new schemes for the
manufacture of agricultural tractors in
the ranges of 12 to 18 DBHP, 20 to
30 DBHP and 35—45 DBHP have bcen
called for and are under examination.

Export of Tea to European Countries

Shri Pangarkar:
Shrl D. €. Sharroa:
Shri Raghuonath Singh:
*639, { Shri Achar:
Shri P. C. Borooah:
Shri Hem Barua:
| Shri B. Das Gupta:

Will the Minister of Commerce and
Industry be pleased to lay & statement
showing:

{a) the gquantity of tea exported to
European countries during the year
1959-60 so far:
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(b) how does it compare with the
year 1958-59; and

(c) the steps taken by Government
to increase the exports to Europeen
countries?

The Deputy Minlster of Commerce
and Industry (Shri Satish Chandra):
{a) to (c). A statement is laid on
the Table of the Sabha. [See Ap-
pendix II, annexure No. 13].

Export of Iron Ore

*640, Shri Chintamoni Panigrahi:
Will the Minister of Commerce and
Induostry be pleased to refer to the
reply given to Unstarred Question
No. 226 on the 19th November, 1859
and state:

(a) whether it hag been possible to
export 50,000 tons of iron ore through
Paradip by the State Trading Cor-
poration by now;

(b) if not, what amount of iron
ore has been  cxported through
Paradip so far; and

(¢) how the qunta has been allotted
among the mine owners?

The Depaty Minister of Commerce
and Industry (Shri Batish Chandra):
{a) Not yet,

(b) 21,000 tons till end of February,
1560

(c} The STC purchases the ore in
bulk direct from Orissa Government
which procures supplies from the local
Mine-owners.

Rotrenchment of Staff in the Chief
Settlement Commisdoner's Office,

New Delhi

*@41. Bbri 5. M. Banerjee: Will the
Minister of Rehabllitation and
Minority Affairs be pleased to state:

(a) whether 7 upper division clerks,
84 lower division clerks and 51 peons
working under the Chief Setllement
Commissioner, New Delhi are likely to
be retrenched on the 28th February,
1960

(b) whether they have not been
offered any alternative apoointments;

fe) whether theras Jare many vacanc-
ies existing in various Ministries and
attached offices;

(d) if so, the reasons for not pro-
viding them with alternative appoint-
ment against those vacancies; and

(e) the steps taken by Government
in this direction?

The Deputy Minister of Rel=mbilita-
tion (Shri P, 8, Naskar): (a) and (b).
7 upper division clerks, 84 lower divi-
sion clerks and 44 peons were served
with notices. Out of these, 3 upper
division clerks, 29 lower division
clerks and 10 peons have been  re-
trenched with effect from 28th
February, 1960; 3 upper division clerks,
10 lower division clerks and 11 peons
have been absorbed in other offices
and services of the remaining will be
termineted on 31st March, 1960 unless
they get alternative appointments
meanwhile.

{c) Under the existing procedure all
vacancies in the Central Government
Offices are required to be reported to
the Special Cell set up under the
Directorate General of Re-Settlement
and Employment, and not to the
Minstries.

tdy and (e), The names of the
officials on whom notices have been
served have been forwarded to the
Special Cell for finding them alterna-
tive appointments.

Permanent Exhibition in New Delld

. Shri Ram Krishan Gupta:
# | Shri Bam Garib;

‘Will tne Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question
No. 2835 on the 18th November, 1850
and state the nature of the final deci-
sion taken regarding the proposal to
set up a permanent exhibition at the
gite where the ‘India 1968' exhibitiom
was held?





